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CON VEN TION AL EN ER G Y SO U R C ES 
(SHRIKALP NATH RAI); (a) No proposalf or 
setting up of a gas-based power project 
envisagingutHisationofgasfrDmHBJpipeUne 
in the State of Madtiya Pradesh has been 
given clearance by the Central Electricity 
Authority.

(b) Does not arise.

Losses by Electrletty Boards

2885.SHRI5HRAVANKUMARPATEL: 
Wni the Minister of POWER AND NON- 
CONVENTIONAL ENERGY SOURCES be 
pleased to state:

(a) whetherastudy cor^ucted by P.H.O. 
Chant>er of Connmerce and Industry has 
revealed that overall percentage of losses 
between 1981 and 1989 suffered by nine 
Electricity Boards had increased despite 
frequent hikes in tariffs;

(b) the main causes bf such losses; and

(c) the steps suggested to avert such 
losses?

TH E MINISTER O F STA TE OF TH E 
M IN IS TR Y  O F  P O W ER  AN D  N O N - 
CON VEN TION AL EN ER G Y SO U R C ES 
(SHRI KALP N ATH RAI): (a) Yes, Sir.

(b) According to the study, the main 
causes of losses relate to management of:

(1) Human resources sphere;

(2) Accounts, RnanceandCpmmercial 
sphere;

(3) Technical sphere covering, 
generation, transmission and 
distribution systems.

(c) No steps fo. averting such losses 
have been sug^sted in the reporot which

is said to be the first part df the stody. 

ITmnslatlon]

Operation of Cable TV  Network

2886. SHRI SHIV SHARAN VERMA: 
Win the Minister of INFORMATION AND 
BROADCASTING be pleasedto refer to the 
reply given to Unstarred Question No. 561S 
on September 4,1991 and state:

(a) whether the information has since 
been collected; and

(b) if so, the details .thereof?

TH E  D EP U TY  M INISTER IN TH E  
M IN IS TR Y  O F  IN F O R M A TIO N  A N D  
BROADCASTING (KUMARIGIRUAVYAS): .
(a) Yes, Sir.

(b) Establishment of Cable TV  Networks 
in the country is governed by Indian 
Telegraph Act, 1885 and Rules made 
thereunder, administered by the Ministry of 
Communk»tions. As per this Act and Rules 
made thereunder, no permission is requited 
to set up a Cable TV  network within private 
premises. According to the information 
received from the Ministry of 
Communicattons, no ik»nse for Cable TV  
network including permission to lay cable for 
TV  networks are being issued by them. The 
details of such networks operating in the 
country including those set-up by foreign 
companies are, therefore, not available with 
the Goverment.

Arrears of DESU with Commercial 
Firms and Industries

2887. SHRI SHIV SHARAN VERMA: 
Will the'Minister of POWER AND NON- 
CONVENTIONAL ENERGY SOURCES be 
pleased to state:

(a) ttie nuniber o1 commercial firms/


